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Further discussion on the Motion of Thanks on the President's Address moved by Shri Madan Lal Khurana on the 16th March, 2000
and seconded by Dr. Nitish Sengupta. (Concluded)

SHRIMAT | SONIA GANDHI (AMETHI): Mr. Speaker, Sir, | rise to join the hon. Members who have spoken earlier in
expressing my thanks to the hon. President for his gracious speech addressed to the Joint Sitting of the two
Houses.

It is, however, a matter of regret that the Government should have drafted for the hon. President a speech so
lacking in vision, in commitment and in consistency and revealing no appreciation of the grave challenges which are
facing our nation.
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SHRI VAIKO (SIVAKASI): You continue in English. We would like to hear you. ...(Interruptions)

SHRIMATI SONIA GANDHI : This speech, it seems to me, is designed only to cover up for the many sins of
commission and omission committed by this Government ever since it has come to power. But luckily for us and
luckily for our nation, our people are aware and our people are alert to the disturbing reality of contradiction which
characterises this Government.

The single most important duty devolving on a Prime Minister is the safeguarding of our nation. The quintessence
of India's culture and of India's civilisation is our secularism. Secularism is what has defined us for a millennium.
Secularism is the bedrock of our nation. That secularism has been under repeated assault and attack over the last
two years by the "Sangh Parivar', which constitutes the bedrock of the BJP Government.

The Prime Minister, | do admit, has from time to time attempted to deflect this assault. But | must add, the Prime
Minister has done so not out of deep conviction but he has done so out of compulsion to protect the very fragile
coalition that he heads and that too after very long, very prolonged and aggravating delays and under intense
pressure not only from the Opposition but some of his own coalition partners.

Our quarrel, | would like to point out is not with the stance on secularism of the National Agenda for Governance.
Our quarrel is with the not-so-hidden agenda of those to whom the largest single component of the NDA has
pledged its first loyalty. | wish to assure this House and the country through this House that the Congress will be
unrelenting in its century-old struggle to preserve the secular traditions of our great nation. We will stand up to all
forces — overt or covert — which are engaged in subverting the most essential principle of our nationhood. We are
prepared to do so in concert with all sections of the House who believe that secularism is much more important than
the passing glories of ministerial office.

So with economic policy, we share the concerns of the Opposition as well as some of the NDA coalition partners
over the anti-people policies which this Government is pursuing. There is no weakening, | can assure you, on our
will for reforms as alleged by the hon. Minister of Finance and others.

But it is the collapse of growth levels to under six per cent as opposed to nearly eight per cent growth attained
when the Congress Government demitted Office in 1996, which is, for us, the real issue. It is the alarming
weakening of the Government policies in regard to the poor, which is, for us, the real issue.

The burden and pain caused by the changes necessitated by reforms must not and cannot be allowed to fall on the
shoulders of the poor or the deprived only. The burden that they carry — we all know - is much too heavy already
and in the last year, it is they who have suffered the most.

Agriculture, which is the single most important determinant of India's prosperity, has declined. Agricultural output
and food grain production have fallen. The same has been true of non-farm rural income. The poor performance on
the agricultural front should have, to our mind, galvanised the Government into concerted action to strengthen the
anti-poverty and employment programmes, but what did this Government do instead? This Government allowed the
performance of a large number of poverty alleviation programmes to fall to a shockingly low level.

The renamed Jawahar Rozgar Yojana, the Employment Assurance Scheme, the Swarna Jayanti Gram Swarozgar
Yojana, the Nehru Shehari Swarozgar Yojana, the Watershed and Desert Development Programmes, the Drought-
prone Areas Programme, the Indira Awas Yojana and the Drinking Water Scheme, all but all, have registered an



alarmingly steep decline. This Government, it seems to me, is more inclined to changing names of existing
programmes and disrupting on-going programmes than dealing with the real concerns of the needy.

No wonder then that according to recent studies, whereas poverty ratio fell by half in the quarter century from
Indiraji's Garibi Hatao Programme to the last Congress Government, there has been very little improvement in the
lot of the weaker sections through the past four years, and | am afraid, none at all during the last year. Yet, what
has the Government's response been to these happenings? Instead of launching an assault on poverty, the
Government has actually launched an assault on the poor.

At the precise moment, when the poor and the deprived are most in need of support from the Government, the
Government has completely messed up the food security system, massively increasing the issue prices of PDS for
all, and most tragically for the poor. Steep increases in the prices of cooking gas and kerosene have compounded
the misery of crores and crores of women. The hike on diesel prices has added to the woes of the farmers and
ordinary city travellers.

On the social side, the Government ought to have made a special effort to provide universal secular - | repeat,
secular — accessible primary education, greater employment opportunities to the youths, quality and affordable
health cover to remote areas.

The Government ought to have taken concrete steps to ensure economic and social empowerment to women.
Along with poor, the kisans and the small entrepreneurs have become the victims of this Government's unjust
policies. How can fertiliser subsidy be so drastically cut when stagnating agriculture sector desparately needs all
the incentives it requires to maintain the country's hard-won self-sufficiency in food and other essential agricultural
commodities? At a time when the industry requires a transition period to adjust to global competition, this
Government has hurriedly and secretly — | repeat secretly — advanced the date of removal of controls on imports by
two years. May | remind this august House that the announcement of this betrayal did not come from Delhi, but
came from Washington? So much for those who claim a monopoly on nationalism. In my travels and in my
interaction with the people of different walks of life, especially with the deprived, | have come to understand that
there is a strong belief that concern for the poor, for the deprived and their problems take a distant second place to
the solicitude reserved for more affluent classes.

At the time of War, when our nation was in need of all the resources it could possibly muster, the Government
succumbed to the demands of the telecom players. To prevent the stock market bubble from bursting, this
Government is prepared to sacrifice even the larger economic interests. We in the Congress Party have
consistently been raising serious questions on the way decisions have been taken in various sectors, like steel,
power, sugar, wheat imports and disinvestment. These questions, to this day, remain unanswered. We have also
been extremely concemed with the cavalier and not at all transparent fashion in which vital decisions are being
taken with regard to public sector. In the case of Modern Food disinvestment, it appears that value of land assets of
the Company far exceeds the amount for which it has been sold to the multi-national company. Now, we hear that
more such plans and actions are in the offing. My colleague, Shri Priya Ranjan Dasmunsi, has brought the case of
IISCO to my notice, where apparently same sort of decision is going to be taken. Can the Government continue to
betray the trust of the people in such a manner again and again?

Inevitably, this Government has also bent its knees in the international arena. The nation watched in shocked
dismay as the hijackers of IC-814 and their terrorist backers were shamefully appeased. The sight of the External
Affairs Minister escorting to Kandahar men who had been imprisoned for their crimes, will not — | repeat will not — be
erased from the mind of our people. The Congress Party is also extremely concerned at the creeping dependence
on external intervention in the affairs of our region.

Mr. Speaker, Sir, the sharp deterioration in the internal security situation in Jammu and Kashmir as well as the
continuing failure to stem or to moderate infiltration across the LoC, not withstanding the empty boasts we used to
hear before Kargil, are a matter of deep, deep concern to all of us. There does not seem to be any progress either
in political initiatives to restore normalcy or in diplomatic action.

Externally sponsored terrorism is on the increase in the North-Eastern areas of our country. | must point out to this
House that instead of provoking further disruption by threatening the repeal of the IMDT Act, instead of
concentrating on its implementation, the Government is actually aggravating matters in that most sensitive border
region of our country. Promises of special packages and reserving 10 per cent of the Budget expenditure for the
North-East have been made again and again but | am afraid they remained very much on paper. They are not
fulfilled.



Mr. Speaker, Sir, of late, we have also heard conflicting statements on Non-alignment. | would like to point out that
the Non-alignment was not just our response to a world divided by power blocs. Non-alignment was an assertion of
our sovereignty in our external affairs. It was the self-reliant foreign policy of a self-confident, peace-loving country.
That independence of thought and action in international affairs is now in jeopardy as foreign policy, | believe,
lurches from one misplaced enthusiasm to another with very poor preparation and little regard for the long-term.

The country, we all know, has had to pay a heavy price for the naivete of the Lahore Bus ride at a time when the
Government ought to have known, and, | believe at a time when the Government did know that our frontiers were
being breached by our hosts. Now, all of us in the Congress and in other parties, must be vigilant. Our fundamental
national interests cannot be compromised as this Government stumbles from one ill-thought out action into another.

But, Sir, before | conclude, | would like to say a word about the States which are now facing tremendous odds
because of the drought. | am told that we have food stocks which according to experts are almost double of what is
required for the food security of our country. | would, therefore, urge the Government, through you, to urgently
increase the pace of food for Work and other relief programmes and measures in all those affected areas. During
the Orissa cyclone, the Government never quite provided required help to the people of Orissa. There was a very
definite and strong perception that this was done because there was an Opposition Government in power. Mr.
Speaker Sir, | would, therefore, through you, urge the Prime Minister not to deal with this problem with a cold
political heart but with a just and benevolent one desiring to help all its suffering people regardless of their political
leanings.

Mr. Speaker, Sir, we thank the President for his Address, but we regret that it contains no recognition of the
Government's many failings and the damage this has inflicted on our beloved nation. Thank you.
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SHRI SUDIP BANDYOPADHYAY (CALCUTTANORTH WEST): Sir, Shri Mani Shankar Aiyar appears to be the
villain of the drama.
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SHRI SOMNATH CHATTERJEE : | am challenging you. Mr. Prime Minister, you appoint somebody. Let us sit unit-
by-unit. Let us consider it. Are you accepting that? ...(Interruptions) We have told that if any unit can never be
revived, we shall agree to that. ...(Inferruptions)
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MR. SPEAKER: Shri Basu Deb Acharia, please take your seat.
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MR. SPEAKER: What is this? When the hon. Prime Minister is giving the reply, this is not the proper way.
...(Interruptions)

SHRI SOMNATH CHATTERJEE : Your Ministers or Government do that. ...(Interruptions)
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MR. SPEAKER: Shri Topdar, you are a senior Member. How can you object to the hon. Prime Minister?
...(Interruptions)

MR. SPEAKER: Please take your seat.
...(Interruptions)
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MR. SPEAKER: Shri Topdar, please take your seat. The hon. Prime Minister is giving the reply.
...(Interruptions)

MR. SPEAKER: What is this? You are also a senior Member. You know the procedure.
...(Interruptions)

MR. SPEAKER: No cross-talk, please. What is this?

i sred Qe arsdA @ Saa 9FEd a1 A T8 21 I8 U UIel &1 AW 781 ¢l $AR dRgiee BEl @k grn [ ons e
F R & 9T HIEY, S R @ are] & &1 X I fea o <@ 21 &€ @Eum)

#Ht vu=E=< gt (gredl) @ 7E o gard qiv oft| &€ ( =auE)
it | Al [ s 1 I a1 8w 3urs 41| A€ ( ZEur)

=t srea e arerddt @ FE o 78 9 € &€ ( =EuE) @ quE o @ Ay ga deel® Sl gsdl 8| Ha Arad) 39 ofk 3w Hag A
TR P3| 8€| ( Zau™)

Fax Jlacty fe (FEReFS, 9.0.) @ IRER 1 95 FREF 45 gof ¢l a€| (@)
MR. SPEAKER: Shri Kunwar Akhilesh Singh, what are you doing, please?

1 e [AER avdAt @ E qu iR 8, REeT A Seora Har aredl § 98 ¢ d@as o1 wdfien @1l et sttt miftan et St A gwer
¥ @i 7E fora, # T8 S

MEE S84 | 8RN 6 weT & qieR 3a AR SR 59 A R A1d R 2 fF o diem @1 siagadar € 8 &1 # we & g g e |
g FHiET SN & AR § S g9 8 W@ 2l

=t e (He Aga @ 98 8 @ el
st ared fae™ arodyt © 98 UREr B ggM arar el 8| 98 S1. 3raedHY B JUHE A 8 & el awanla€) ( @aum)
it THETH MTeaA (deqR) | FHET AT TUIEE B BT GBR Pl By AWBN & 2
&€, ( zazm)
MR. SPEAKER: Shri Athawale, please take your seat. This will not go on record.



(Interruptions)*

MR. SPEAKER: Shri Athawale, please take your seat. Otherwise, | will take action against you.
...(Interruptions)

MR. SPEAKER: This is too much. Please take your seat.
...(Interruptions)

MR. SPEAKER: The hon. Prime Minister is giving reply and you are not listening to him patiently.
...(Interruptions)

* Not Recorded.

MR. SPEAKER: Nothing should go on record except hon. Prime Minister's speech.
(Interruptions) ™
A& HEIgd @ 3T d6 Tigd wil

# srea R arsadt @ sene AeEey, |@RuE w oA, o@ @ 6 a9 2, @ @ ua @@ ) |@ilas d dHavea @ ge § ik davee ge
%lmﬁ?ﬂaﬁmwgm mmga%ﬁqmw ﬁwﬁm%‘fa@ml

it Teaw the Aea : 7e M e o, 7w e 218€) ( Zaer)

MR. SPEAKER: Nothing should go on record except hon. Prime Minister's speech.
(Interruptions)*

MR. SPEAKER: Please take your seat. What is this? Shri Akhilesh Singh, what are you doing in the House?
...(Interruptions)

MR. SPEAKER: Nothing should go on record.
(Interruptions) *

MAJ. GEN. (RETD.) B.C. KHANDURI (GARHWAL): Sir, we have listened to them without disturbing the House.
Now they are disturbing the House...(Interruptions)

=1 3reet e arsdAl @ fhe §@ g9 AP B a1 I B a1 IE W B e of fh S wiem &1 gt e € ok R dager
are ot &, Su B aRad= TE fean SREeIA€) ( Zaum) R e & @ wHen @ e v foran s

* Not Recorded.

MR. SPEAKER: Shri Athawale, you are always disturbing the House. Nothing should go on record.
(Interruptions) *
& HEIGH | U Y d3 wirgd, M. IR ogad|

=t srea ferd arorddlt | e wEg, S o 7 1976 H wRaR @i fiw # sremerr ¥ v HE WY W R o @ forg, Heet
R oR & & foay a8 off, v.eng i wh. &1 e §15€) ( z@EamE)

=t eraw (dg A|a @ 3 61 Tead R 8 @ ¥, 39 W w7



it srea ferd arord=dt @ g wEr e ?

SHRIMAT | MARGARET ALVA (CANARA): Sir, that was a Party Committee and not a Government. | was a member
of that Committeea€; (Interruptions)

=t wmaEvE (ERE R o dies & @1 | 11 e A @' gl
...(Interruptions)

MR. SPEAKER: You are a senior Member. The Prime Minister is replying. If you have any clarification, you can ask
that after the Prime Minister's reply. What is this? How can you do it now?

=t e Qe arsdAt @ 1 urdl &1 e g9y of 6 99 w e 7 famn sy ? enfer urdt 7 O w4l e 7
st ges (e agg : ad fRaia€ ( 2eem)
=t e AR arsdAt @ yKIE 41 2, oY gl # Sl &R @ §

" The Congress, therefore, urges that our Constitution be thoroughly examined to ascertain if the time has
not come to make adequate alterations to it so that it may continue as a living document, effectively
responding to the current needs of the people and the demands of the present."

*Not Recorded.

JE AT FAT DN, FAT T ST TADN DI T 3 Y03 ¢ | 7§ Foflen | wflem o1 #e@ & o Tor srana€, ( zaure)
MR. SPEAKER: Nothing should go on record except hon. Prime Minister's reply.
(Interruptions) *
MR. SPEAKER: No interruptions, please.
...(Interruptions)
MR. SPEAKER: Nothing should go on record except the Prime Minister's reply.
(Interruptions)*
MR. SPEAKER: What is this? | do not understand this. Nothing should go on record.
(Interruptions)™

THE MINISTER OF PARLIAMENTARY AFFAIRS AND MINISTER OF INFORMATION TECHNOLOGY (SHRI
PRAMOD MAHAJAN): Sir, | appeal to the Leader of Opposition. We heard her in pin drop silence. Nobody
interrupted her. Now, almost every time all her Members are interrupting....(Interruptions)

i e @A ardA @ a8 $IE qard T80 2| oreae "algd, AN ¥ e I8 © 6exd 8, T8 Hed @ AaaHdl el &l ST ST
TR, S9! [AgaEadT O BIE el T8 9o dHharl J e fAwiRY §| & e WEe © 9 R @ gt | H9e 8 amet At faet



R a1 Tfer Fefa€]( 2aem) a4 w@iurm wwe @ fov fipe wwe 4 smom, e wfiga @7 @ foe 2 ferd agra @t smagea
erftl st g+t firar 0 8 3@ 21 36 oRe @ T F &1 B1E SR T8 2a€, ( @)

MR. SPEAKER: Nothing should go on record except the Prime Minister's speech.

(Interruptions)*
* Not Recorded.
MR. SPEAKER: Please take your seat.

...(Interruptions)
MR. SPEAKER: Please take your seat.

...(Interruptions)

MR. SPEAKER: This is too much. Shri Ramdas Athawale, this is too much. Please take your seat.

st aree faerd amdA @ $v AT T F gE SHoE §F a3t IRaEe TE # 5 S5 et ue vae @ ok 9@ Fw #) 6iew w
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ot wenTa geEd rAeH (rdmten) @ HeR H AR i adfi S 2 ?
st sree et arerddt @ s #t 9@ RS aeeft, o F e @rma€] ( saum)

MR. SPEAKER: Shri Prakash Ambedkar, please take your seat. Nothing should go on record except the hon. Prime
Minister's speech. Please take your seat.

(Interruptions) *
MR. SPEAKER: Please take your seat.
...(Interruptions)
MR. SPEAKER: No cross-talk please.
...(Interruptions)
st area e aEt @ g TR, TREne @ FA @t ah o1 wed oft).. (@EEE) AT s T § B Ry T e
EI..Y(MW AfG| mEm § W T He 48 € o Sea yEiftihdl R STt Sor ¥ E.. (aum) S9 W AT iy 2. (s

MR. SPEAKER: Shri Prakash Ambedkar, please take your seat. If you have anything, you can ask the Prime
Minister afterwards, not now.

...(Interruptions)

* Not recorded.

MR. SPEAKER: Shri Ramdas Athawale, you are always disturbing the House.
...(Interruptions)

MR. SPEAKER: Is it not the reply of the Prime Minister? Tell me.

...(Interruptions)



MR. SPEAKER: Nothing should go on record except the hon. Prime Minister's speech.
(Interruptions) ...(Not recorded)
MR. SPEAKER: This is too much.
...(Interruptions)

=i stea el arsddt @ e AEIgY, F¥Hd A HEEd ¢ [ 99 a6 A T8 od1 3R 9@ o9 Ut ad gfg ¥ WA el &Y dad, A9
a1 el | Al v AW Hor I S S, S ST U HY W W B B .. (FEHrE)

=t TsAER (afern, 3.9) @ e way, e @ Sft Y B feved 9 Y, a8 A € afte gur w3t Sft 3@ an A s WY B 9@
E 2, 3 S B R 2, a7 g B 2. (FauE) R SR A ST 3 AR B A A TR AR T8 g ... (@agE) Let them speak

like this. # faga wwm & d@fagm sffiREl & IRY a1 81 PR Su! wHten Tt off @ wvaR & v 78 sfem anf an 5 "@wg 3§ e
3R Hed 6 $9 X8 BT &9 FHEA G 1 32 | IS JgHd AT 3719 TH BT DI S & R FHd A Afpd A9 Tod T9d W) Hiaa
B qafer &1, T {0 B 7ART T Seaiw fHA1 €, TER DI 50 SR S A1fe|... (Faar)

=t sred faerd arrdt @ g3 gt € & g St o g &1 ke = € R @0 A E g\ T 8, I9d et @t
21 vfr & Hdw # AU 8 "ean 2. (aur)

TR @ AfREd & R F A Aqie el © |@ife § T8 ol 5 3 @fda 19 € afeT g8 w R dRem S arer snus & gga |
e ¥ ¥l W AT 99 et 8, Tel W o AW @ € Hue # ggd ¥ @ wew €. (@)

=t areer faerd oAt @ Roré 7 et

M T=EraE] @ A8 7€ we ¢ 6 dRe & sier gwe fEh aEd s & SRA S wiiuE ok dwe Y qaier & Raas 81 3R s
Hfgm & R d S € ot 1 SR (FaurE)

i e Qe arsdAt @ ugel At S &1 TS gorl @ 3R o A 2. (EurH)
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Ci21G)]

A HEI]H AU &3 T3y, werH w3 St Rens € 3@ 2
i e [’ arsdAt @ | aHa R @ ). (FaEE)
it wraarTa fafeEn @ g W@ @ & Hier @ 9l . (FagE)

SHRI SOMNATH CHATTERJEE : Will the hon. Prime Minister yield for a minute? ...(Inferruptions) Today he is not
yielding. | do not know why. Generally he does. ...(Interruptions) He is very uneasy about this point.
...(Interruptions)

i aree faErd arsmA @ e 7RIgY, AN & Hald W IR Aque € af § fae &%, (&aum)
FRR get fhe (k) @ 99 A .. (@aer)
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e ©,...(dEME) 9HT agAd 8, I /AT A A1 A9 9 B & & <. (FEEE) R 6 H ==t 2. (FaUE) 50 6§ gAeE 8 1@ 8 AR
@ T IR T @ & R geE @ 9 § 35 HeeE o @ oo 2. (@)
it emaw fhe ARE 7€ @ Fod FHET TR WL (@)
#t aree el areadt @ soieeE ST B @ 2| g8 B Ghal 8, B AN el HY Tl ... (FTFHTE)
SHRI SOMNATH CHATTERJEE : Hon. Prime Minister, will you kindly yield for just a minute? ...(Interruptions)
MR. SPEAKER : No, he is not yielding.
...(Interruptions)
MR. SPEAKER : Nothing should go on record.

(Interruptions) *

#Ht areel faer arddt @ 7@ AveR - @1 BY 96 W [AuR TEl S Hadl . (Faum) Fa1 HEnE g wmfey, g gRacdy gF Amfey



T W I e $%@ o Raré &, aw Raré mifemmie & amm smeft sk wifermie srr Fetew st oY 5w a8 date & w0 # sme|
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for om0 g9 W AR ) T6 W@ ) @ S8 gt aaus T8 € 68T B, @ B gic B B AW 81 8| 89 AT9ST FgdT aed 8
3R 9 fagara & f 3y S1oAT FEART @) ¥ H e W ararEReT g9 § g9 Aeg S, (Iaur)
MR. SPEAKER : Is it the decorum of the House to disturb when the Leader of the House is speaking?
...(Interruptions)
MR. SPEAKER : Even senior Members are disturbing.
...(Interruptions)
MR. SPEAKER : Nothing should go on record except the speech of hon. Prime Minister.

(Interruptions) *
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*Not Recorded.
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TS TE 2| HEP! WEEAl 31 g @y 2| g v Awen @ R oy 78 eneht enfiy ofew St @ wmier W g & S T g,
o g T SR A' P T 6 THP! TaH a1 19T it i T Dl | {E HAT BIY WS A6l A AR T [ A« a
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forg ®en SO o1 % &1 oY H Aqie vad 8¢ M A o5 (4 He § O W g idax a1 o) 9a6d &l § AR e & wgan FrEa ewan g
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Jegel Heled, H dgd SuIel HHA of ol A 3RIET O 484 BITl WMV &R BT A1, ifth $9@ HIRVT AV Tl Bial T, Tl gial Tarl § 6T
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...(Interruptions)

MR. SPEAKER: A number of amendments have been moved by Members on the Motion of Thanks. Shall | put all
the amendments to the vote of the House together or does any hon. Member want any particular amendment to be
put to vote separately?

...(Interruptions)

SHRI BASU DEB ACHARIA: Sir, | want that my amendment be put to the vote of the House separately.
...(Interruptions)



MR. SPEAKER: Shri Basu Deb Acharia, what is your amendment number?

SHRI BASU DEB ACHARIA: Sir, it is amendment number 276. This is regarding rise in prices of essential
commodities which has hit the common people in our country. ...(Interruptions) Sir, he has not spoken anything
about rise in prices of essential commodities. ...(Interruptions)

MR. SPEAKER: On the Motion of Thanks, many hon. Members asked questions and the hon. Prime Minister gave
the reply also.

...(Interruptions)

SHRI SOMNATH CHATTERJEE : The Prime Minister has not spoken anything about the rising prices of essential
commodities. ...(Interruptions)

MR. SPEAKER: Please cooperate with the Chair. Shri Madhavrao Scindia, how many times has the hon. Prime
Minister given the reply? How many times has he intervened? Please understand that. What is this?

...(Interruptions)

SHRI MADHAVRAO SCINDIA: It will always happen, Sir. Every Speaker has given a chance. We have a right to
seek clarifications. ...(Interruptions)

MR. SPEAKER: This is very unfortunate.
...(Interruptions)
SHRI MADHAVRAO SCINDIA: Sir, this is not the correct way. ...(Interruptions)

MR. SPEAKER: Can you tell me how many times has the hon. Prime Minister intervened and given replies to a
number of hon. Members? What is this?

...(Interruptions)

SHRI MADHAVRAO SCINDIA: Sir, you are protecting the Prime Minister. | just want to seek one clarification.
...(Interruptions)

MR. SPEAKER: Shri Basu Deb Acharia, which amendment do you want to move separately?

SHRI BASU DEB ACHARIA: | want to move my amendment No. 276 and | want to read it. ...(Interruptions)

st seEwE (i@ () ¢ sreme #Eie, # U FADROT Aedr §| ¥ Yo Bt gorod & el . (AAqEr)

MR. SPEAKER: How many times has the hon. Prime Minister intervened?
...(Interruptions)

MR. SPEAKER: Shri Basu Deb Acharia, what is the amendment that you want to move separately?
...(Interruptions)

#t wrgavE fARE: 39 9T & a8 13-3) & WA 3 R W He @1 gured e @] .. (Faer)

SHRI PRAMOD MAHAJAN: It seems that some Members would interrupt and some Members would seek
clarifications and, that way, they want to have the advantage of both. ...(Interruptions)

SHRI MADHAVRAO SCINDIA : What is the problem if | seek a clarification? Is it not a democratic process?
...(Interruptions)

MR. SPEAKER: When the Leader of the House was speaking, you did not have patience. How many times has the
hon. Prime Minister been interrupted? How many times has he intervened? What is this?

...(Interruptions)

MR. SPEAKER: What clarification do you want?



it wreraRra fEfRE: s wegy, § Wea § 5 7w a9 onved Y ara ¢ . (FEErE) o orft S St Y drem @t geirera & o w
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MR. SPEAKER: It has already been replied.
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The Cabinet is a creature of Parliament. Here, the Cabinet bypassed it and appointed a Review Committee to
review the Constitution. This is our opinion&€;,.(Interruptions)

MR. SPEAKER: Shri Basu Deb Acharia, which Amendment of yours would you like to be put separately?
SHRI BASU DEB ACHARIA : | would like my Amendment No.276 to be put separately. It reads like this:-
That at the end of Motion, the following be added, namely:-

"but regret that there is no mention in the Address about the rise in price of essential
commodities which has hit the common people in the country. " (276)

It is regarding rise in the prices of essential commodities which has hit the common people in the country.
MR. SPEAKER: | put Amendment No.276 moved by Shri Basu Deb Acharia to vote.
The amendment was put and negatived.
SHRI RUPCHAND PAL: | would like my amendment No.365 to be put separately. It reads like this:
That at the end of the motion, the following be added, namely:-

"but regret that there is no mention in the Address about the unprecedented rise in the prices of
essential commodities thus making them beyond the reach of the common man. " (365)

MR. SPEAKER: | now put Amendment No.365 moved by Shri Rupchand Pal to vote.
The amendment was put and negatived.

SHRI SOMNATH CHATTERJEE : Mr. Speaker, Sir, it is a very unfortunate situation. Every hon. Member who
participated in the debate spoke about this issue and yet the Prime Minister has not replied to it. It seems the
Government is not at all concerned over the rise in prices of essential commodities and that is why the Prime
Minister had nothing to say on this. Is this the way a Government should function? We must register our strong
protest over the deliberate act of omission on the part of the Prime Minister in not responding to this issue and,
therefore, we walk out of the House.

1331 hours
(At this stage, Shri Somnath Chatterji and some other
hon. Members left the House.)
MR. SPEAKER: | shall now put all other Amendments to the vote of the House.

The amendments were put and negatived.
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1332 hours



(At this stage, Dr. Raghuvansh Prasad Singh and some other
hon. Members left the House.)
MR. SPEAKER: The question is:
"That an Address be presented to the President in the following terms:-

That the members of the Lok Sabha assembled in this Session are deeply grateful to the President for
the Address which he has been pleased to deliver to both Houses of Parliament assembled together on

the 23 February, 2000'". "
The motion was adopted.
1332 hours
The Lok Sabha then adjourned for Lunch till thirty minutes
past Fourteen of the Clock.



